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Act No. XI of 1949 .-
N [PAssnD BY THE DOMINION LFGM A'ILR‘L'_ o ’

(Recewed the assent of the Governor-General on th(, 25th March, 1949)

An Act further to amend’ the Raalways (Transport of Goods) Act, 1947.

HLREAb it is. expedient further to amend the Railways . (Transport of_
Goods) Act, 1947 (XII of 1947) for the purpose hereinafier appeaung, .

Ib is hereby enaoted as follows:— =/
'. 1, short title. —This Act may be called Lhe Railways (Transport of Goode,)

AT )endmenb Aect, 1949,

2, Amendment of section- 1, Act XII of 1947.—In sub-section (3) of section:
1 of the Railways (Transport_of Goods) Act, 1947, for the words and figures-
£26th day of March, 1949” the words and ﬁgmes “31st day of March, 1950’

shall be substltuted
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